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W ~ l l  the M ~ n ~ s t e r  of EXTERNAL AFFAIRS be 
pleased to state 

(a)  the developments that have taken place 
durmg the last SIX months towards the goal of global 
nuclear d~sarmament and the Comprehensrve Test 
Ban Treaty (CTBT) and the role played by lndia 
thereln, 

(b)  whether any fresh proposals were made by 
lnd~a In thrs regard durmg the per~od 

fc )  t f  so, the detarls thereof 

(d) the stand of lndia In regard to slgnlng of 
CTBT and the reasons therefor, 

(e) the reactlon of rnalor countries lo  the lnd~an 
sland. country-w~se, 

(1) whether any moves have been ~ n ~ t ~ a l e d  by 
some countries to pressurlse lnd~a to sign CTBT: 
and 

(g) lf so, the details thereof and the reactlon of 
the Government thereto, country-w~se' 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I K GUJRAL) (a) In the Ad hoc ComnMtee on CTBT 
negotiat~ons, l nd~a  has been playmg an acllve and 
constructive role In the past SIX months progress 
was achieved in f~na l is~ng the draft Treaty text but 
dlfferonces remamod. The Cha~rman of the concerned 
Ad hoc Committoo has presented a compromise text 

to delegations. From the Indian perspective the text 
is deficient in the core points of concern. 

(b) and (c) On 26 January 1996 lndla tabled 
amendments to the Preamble, Rev~ew and Entry tnlo 
Force In the Preamble, l nd~a  sought to mtroduce the 
following language "through the total e l~ rn~na t~on  of 
nuclear weapons w ~ t h ~ n  a tlrne bound framework" to 
strengthen the exlstmg references to ach~evmg global 
nuclear d~sarmament w ~ t h ~ n  a t ~ m e  bound framework 
In the Revlew artlcle, lndla mtroduced the followmg 
amendment " W ~ t h  a view to  ensur lng that the 
oblectrves purpose and the prov ls lons  o f  the 
Preamble of the treaty are berng reallsed On the 
Entry Into Force art~cle, ind~a suggested the followmg 
amendment 'notwrthstandmg anylhmg contamed IP 

t h ~ s  Artrcle thls treaty shall enter Into force only 
after all Stales Part~es have commrtted themselves 
to the attainment of the goal of total e l ~ m ~ n a t ~ o n  of 
all nuclear weapons w~thin a well-def~ned t~meframe 
(of ten years) 

(d) lndla has made 11 clear that as the draft CTBT 
text 1s not a measure towards un~versa l  nuclear 
d~sarmarnent and IS not In l n d ~ a s  nat~onai secur~ty 
Interest, India cannot subscrrbe to 11 In 11s present 
form 

(e)  A malor~ty of non-aligned countrres have 
expressed support for lnd~a 's  posltlon The nuclear 
weapon states are opposed to any brndmg nuclear 
disarmament obligat~ons be~ng  included In the draft 
CTBT text 

(1) Some countrres have urged l nd~a  to revlew its 
posll lon, lo  whom our posrt~on has been clearly 
re~terated 

(g) does not arise 

Flood Water for Irr igation 

541.  SHRl MAHENDRA SlNGH BHATl Wrll the 
Mrn~ster of WATER RESOURCES be pleased to stare 

(a) whether Ralasthan has been dernand~ng ' 2  
M A F Ganga rrver flood water for carrying ou! 
irrigat~on in the 12 d~s t r~c t s  1 8  Jhunlhunu. Chb!i i  
Ganganagar, Nagaur, Jodhpur. Pall Barmer. Jaiaur 
Ja~pur. Alwar, Bharalpur and Dholpur. 

(b )  whether the above demand IS  under 
consideration of the Union Government slnce long, and 

(c)  the act~on taken or proposed lo be taken by 
the Union Government In t h ~ s  regard? 

THE MINISTER OF WATER RESOURCES (SHRi 
JANESHWAR MISHRA) (a )  and (b) Ralasthan has 
been demandrng slnce 1984 d ive rs~on  of Ganga 
water, for 100 days durlng monsoon, at the rate of 
1133 cubic metres per second (cumec) near Hardwar 
and 566 cumec near Bilnore for use In the drought 
prone areas of the State 



147 Written Ans wets JULY 15, I996 

( c )  Ganga Flood Control Board constituted an 
Expert Comm~t tee  to  study this proposa l  but the  
Comm~ttee could not arrive at any conclusion on the 
surplus water availability of river Ganga. The study 
conducted by Central Water Commission revealed 
that suf f~cient water was not available In Ganga near 
these two places for more than 20-30 days in a year 
for diversion to Rajasthan. It was concluded that 
runnlng the proposed large slze diversion canals, 
more than 100 kilometres in length, for such a short 
period will result in damages and the~ r  maintenance 
was l~ke ly  to be very expenslve thereby making the 
proposal hlghly uneconomical On  further request of 
Ralasthan Central Water Comm~ssion has requested 
Government of Uttar Pradesh to furnrsh some more 
data to revrew the study 

Nat~ona l  Water Development Agency has, under 
t he  Na t i ona l  Perspective of Water  Resou rces  
Development. taken up a more broad based study of 
the  H ~ m a l a y a n  Rrvers Deve lopment  Component  
whlch ~nter-alra envisages dwersion of surplus water 
from river Ganga and ~ t s  eastern tributarres to the 
water shor t  a reas of Ra jas than T h e ~ r  repor t  is 
expected to be avariable by the end of the 8th F ~ v e  
Year Plan 

Object ives of TLC 

542 SHRI S D N R WADIYAR Will the Mlnister 
of HUMAN RESOURCE DEVELOPMENT be pleased 
to state 

( a j  tne  main  objectives of  the total  l ~ t e r a c y  
campalgn and the achievements made there~n,  State. 
wise 

(br the percentage of I~ teracy .  S ta te -w~se  and 
national average In the country 

I c j  !he steps proposed by the Government l o  
increase the percentage of literacy and to provlde 
eaucatlon for al l 

( d l  whether there IS any proposal to formulate 
New Education Po l~cy ,  and . 

ie; II so,  the detalls therecf' 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF ECUCATION IN THE MINISTRY O F  HUMAN 
RESOURCE DEVELOPMENT (SHRI  M U H l  RAM 
SAIK!A! r a )  The total  l i teracy campalgn Is the 
prrrc ipa!  strategy of the Natlonal L~ te racy  M ~ s s ~ o n  
for erad~cat lon o l  i l l~teracy In the country Under the 
d~c t r i c t -w rse  to ta l  lrteracy campaigns funct iona l  
llteracy is Imparted to adult learners of 15-35 age- 
group w ~ t h ~ n  200 hours spread over a period of f ~ v e  
to SIX months State-wrse achievements are given In 
the attacned statement-I 

fb)  The lrteracy data In the country is collected 
through the aecennlal census operations The State- 

I 
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wise literacy rate in country as per 1991 Census is 
given in the attached Statement-l l .  

(c)  The  N a t ~ o n a l  L i te racy  Miss ion has been  
mandated to make 100 million people literate in the 
age-group 15 -35  by  the  year  1997 In  order to  
achieve total literacy by the turn of the century, the 
Government is implement ing major schemes l ike 
Adult Education, Non-Formal Education, Opera t~on  
Blackboard and District, Primary Education Prolect 

(d)  and (e)  The Nat ional  Policy on  Educa t~on  
was rev~ewed by the National Policy on  Educa t~on  
Review Commit tee (NPERC) headed  by Acharya 
Ramamurti as well as by the Central Adv~sory  Board 
on Education (CABE) Committee on  Pollcy under the 
Chalrmansh~p of Shri N .  Janardhana Reddy durmg 
1991 -92  Fo l lowing th is ,  t he  Na t i ona l  Pol icy o n  
Education (NPE), 1986 and its Programme o l  A c t ~ o n  
(POA), 1992 were updated and tabled In the House 
on 7th May,1992 and 19th August, 1992 respectively 
At present, there is no proposal for fo rmula t~ng a 
new Education Policy. 

STATEMENT-I 

Districts covered under Total L~ te racy  Campa~gns 
and  number o f  persons made I~ tera le  smce the 

launchmg of the N a t ~ o n a l  L~ le racy  M ~ s s ~ o n  

(As on 31 3 1996) 

StateIUT Drstr~cts Persons mode 
covered l l terate 

Andhra ~ r a d e s h  2 3  

Assarn 1 8  
Blhar 2 8 

D e l h ~  1 

Goa 2 

Gujarat 1 9  

Haryana 1 5  
Hrmachal Pradesh 1 2  

Jammu and Kashm~r  5 
Karnataka 2 0 
Kerala 1 4  

Madhya Pradesh 4 5  
Maharashtra 2 6 

M a n ~ p u r  1 

Meghalaya 3 

O r ~ s s a  1 7  

Punlab 9 

Rajasthan 24  
Tamil Nadu 2 3 

Trmura 3 


